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INCOME TAX APPELLATE TRIBUNAL: CHANDIGARH BENCHES: CHANDIGARH
CAUSE LIST OF SPECIAL BENCH CASES FOR 08.04.2026 at 10:30 AM

Before Justice (Retd.) C.V. Bhadang, Hon’ble President,
Shri Rajpal Yadav, Hon’ble Vice President,
Shri Manoj Kumar Aggarwal, Hon’ble Accountant Member

Webex ID for VC: 2513 936 4523 Password 12345

Sr. prpeal Type / No AY. |Assessee

No.

1 ITA No. 156/Chd/17 2011-12  |M/s Punjab Gramin Bank, Sangrur (erstwhile |
.| ! Malwa Gramin Bank Vs DCIT, Circle Sangrur |
2 |ITA No. 425/Chd/17 | 2012-13 |-do-

3 ITANo. 1181/Chd/18| 2014-15 |-do-

4 ITA No. 283/Chd/19 | 2015-16 |-do- |

(e
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 30-MARCH-2026 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Sr | Appeal Number A.zl:rt’ Assessee Name Remarks
1 Cﬂgé?ﬁfm 2006-07 | [A] MR. TILAK RAJ BEDI
2 cﬂﬁéﬁg%/w 2007-08 | [A] MR. TILAK RAJ BEDI
3 c,_m;g%g o | 200809 | [A] MR. TILAK RAJ BEDI
4 crfméf?zgw 2011-12 | [A] MR. TILAK RAJ BEDI
5 mm&g%n 2008-09 |[A] SMT. NEHA BEDI
6 CHR‘D‘;?%H 2009-10 | [A] SMT. NEHA BEDI
7 CHmD?%n 2010-11 | [A] SMT. NEHA BEDI
8 Fhaty 2017-18 | [A] NUWAY ORGANIC NATURALS INDIA LIMITED
CHANDI/2025
9 CH;IRTD?JI?S{/HS 2017-18 | [A] RAKESH GOYAL
10 CHmeﬁ;ézs 2018-19 | [A] SANJIT SINGH RANDHAWA
11 CHEI\?DQI?}_%(I}ZS 2021-22 | [A] P D MEMORIAL RELIGIOUS AND EDUCATIONAL ASSOCIATION
12 CHEFP?DQI?;{}Z o | 201516 |[A] SANJAY KUMAR
13 cﬂ?«é:z/fz‘gzs 2017-18 | [A] PANKAJ VERMA
14 cﬂﬁéﬁzzlofzs 2023-24 | [D] RAGHBIR MOUDGILL
15 CHI;‘:“S?/‘;;’:ZE 2014-15 | [A] PENTA HOMES PVT LTD
16 cﬂﬁéxz/g?{zs 2020-2021 | [A] MAHINDER PAL
17 crfl?u;f/ﬁzg/zs 2011-12 | [A] NIRMAL SINGH
18| _TTA1297/ |~ [ [A] SWASTHYA SHIKSHA PARYAVARAN AVAM MAHILA VIKAS
CHANDI/2025 SAMITI
19 CHleJ%Z 6 | 2011-12 | [A] UMA SHARMA, LEGAL HEIR OF RAMESH KUMAR SHARMA
20 CHE:DII‘;%Z s | 2011-12 | [A] UMA SHARMA, LEGAL HEIR OF LATE RAMESH KUMAR SHARMA
B

Assistant Registra
S mbemen [, & _25-Mar-202

M a6, 04:24 pm
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 06-APRIL-2026 (MONDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
 Sri ' Appeal Number [ Yeart Assessee Name Remarks
A612/ | ]
1| cuanpla0ze | 201415 | [A]SAMVAD
: A 613/ | S
2| Gianpyooze | 201617 | [A] SAMVAD
. ITA614/ ]
13| HanDy2024 | 201819 | [A] SAMVAD
' TTA 349/ ]
% | cHANDI2025 | 202021 | [A] VARDHMAN TEXTILES LIMITED
s | TIAS9Y 2015-16 | [A] THE GEORA AGRICULTURE CO OPERATIVE SERVICE SOCIETY
| CHANDI/2025 LIMITED
. ITA 752/ ]
6 | HANDI025 | 202223 |[A]RAJAT BATRA
. mAsiYy ]
7 | CHANDY2025 | 2018-19 |[A] MEGHA FINCORP
|g | _ITA997/ 2016-17 | [A] STATE BANK OF INDIA, COMMERCIAL BRANCH (09926)
' ° | cHANDI2025 ‘
ITA 998/ ] 5
9 | cHANDI2025 | 2016-17 |[A] STATE BANK OF INDIA, PUNJAB UNIVERSITY BRANCH(0742)
| .ol TTA99Y/ i
10| iaNDY2025 | 201617 | [A] STATE BANK OF INDIA, SME BRANCH (11705)
.| ITA 1000/ ] —
11| HaNDL2025 | 201617 | [A] STATE BANK OF INDIA, SMECCC BRANCH (05022)
" | mA1001/ 501617 | [A STATE BANK OF INDIA, CENTRAL PENSION PROCESSING
2| cHANDY/2025 CENTER
.| rmA1081/
: : NK OF INDIA, ZONAL OFFICE (15875
13| uanpyao2s | 2016-17 | [A] STATE BA ( )
I |
14| _TTA1082/ X NK OF INDIA, SAMB BRANCH (04262
| 14| GiaNDI/2025 | 2016-17 | [A] STATE BANK OF INDIA, (04262)
ITA 1083/ y F INDIA,MAIN BRANCH(00628
15| HaNDI/2025 | 2016-17 | [A] STATE BANK OF INDIA, (00628)
ITA 1002/ : SIN NDIGARH
16 | cHanDI/2025 | 2021-2022 | [A] NARINDER SINGH, CHA
ITA 1563/
17| fiaNDI/2025 | 2011-12 | [A]NIRMAL SINGH
ITA 1854/ e
18| erannroc: NA | [A] SHIV EDUCATIONAL SOCIETY
ITA 1855/ ] BEL &5
19| CHANDI/2025 | 2025-26 |[A] THE INDIAN INSTITUTE OF MODEL EDUCATION SOCIETY
ITA 1856/ -
20| cyanpl/2025 | 2025-26 | [A] THE INDIAN INSTITUTE OF MODEL EDUCATION SOCIETY
ITA 8/ AY
21| caNDI/2026 | 2026.2027 | A1 TIRATH RAM MEMORIAL CHARITABLE TRUST
i 2024-2025
- J (i TO | [A] SHRI MAHASHAKTT KALA MANCH BARNALA
2026-2027 J

55_03.9026. 04:25 pm
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CAUSE LIST OF B BENCH FOR 06-APRIL-2026 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl| Appeal Number A‘s':r:rt - Assessee Name Remarks
ITA 11/ " -
23| HANDI/2026 | 2026-27 | [A] SARASWATI VIDYA NIKETAN SOCIETY

ITA 172/ 5
L P 0 | [A] SANJIV BANSAL CHARITABLE TRUST

A%egistrar

-Mar-202




(RN L

CAUSE LIST OF B BENCH FOR 07-APRIL-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

AND HON'

BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

AR RANIHOARH--CL-2026 Apr07.hir

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING,
Assmt.
Srl | Appeal Number Year Assessee Name Remarks
ITA 1199/ ]
1| crmndlaaie | 201112 | [A] M/S RANA SUGARS LTD,
ITA 1200/ ]
2 | oizote | 201617 | [A]M/S RANA SUGARS LTD,
ITA 462/ :
3| cHAnDI/2022 | 2012-13 | [A]RANA SUGARS LIMITED
ITA 788/ ]
4| CaND24 | 201213 |[A] RAJ RANI (E - FILE)
ITA 1247/ 013 | [A] SHRI HART & CO OWNERS, C/O SAWAN TRADERS, INDIA SHOP
5 2012-2013
CHANDI/2024 NO. 42, NEW GRAIN MARKET, KAITHAL
. ITA 146/ 5017-18 | [A] SH.NIRMAL SINGH S/0. BANTA SINGH, H.NO 5623,
CHANDI/2025 SECTOR-38(WEST), CHANDIGARH
; TTA 150/ 507122 | [A] SH.NIRMAL SINGH $/0 SH BANTA SINGH, H.NO 5623,
CHANDI/2025 SECTOR-38(WEST), CHANDIGARH
. TTA 152/ | 5051207 | [A] RAMINDERJEET KAUR, H.NO. 5623, SECTOR 38, WEST
CHANDI/2025 CHANDIGARH CHANDIGARH
ITA 569/
9 | cHanDy025 | 2021-22 | [A] NIRMAAN BUILDER AND DEVELOPERS
ITA 570/ ]
10| anDuabzs | 202223 | [A] NIRMAAN BUILDER AND DEVELOPERS
| TAB27/ ~022.23 | [D] NIRMAAN BUILDERS AND DEVELOPERS, GOLF LINK
CHANDI/2025 APPARTMENTS
s ITA 828/ 702125 | [D] NIRMAAN BUILDERS AND DEVELOPERS, GOLF LINK
CHANDI/2025 APPARTMENTS
ITA 1187
; ED
13| chandiauzs | 202324 | [A]SIVN LIMIT
ITA 1317/
; EEV RANA
14| uanoiseps | 201516 | [A)SAND
ITA 1416/
-16 | [A] SANJEEV RANA
15| canpr2o2s | 201516 |[AIS
ITA 1417/
: EV RANA
16 | apyezs | 201516 | [ASANJE
ITA 1418/
: NJEEV RANA
17| enanpiypoes | 2015716 |[AISA
ITA 1420/
; HIV SHANKAR ENTERPRISES
18| Cuanoraors | 202223 [[D]S
ITA 1422/
. H DAWAR
19| iaNDi/aGes | 201718 |[A]SUBHAS
20 ITA 17/ 2026-27 | [A] SHREE SANATAN DHARAM SABHA
CHANDI/2026
21 1A 16/ 2026-27 | [A] SHREE SANATAN DHARAM SABHA
CHANDI/2026

Assistant Registrar

du

25.03-2026. 04:25 pm
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 08-APRIL-2026 (WEDNESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Assmt.
Srl | Appeal Number Y::’r Assessee Name Remarks
’ ITA 619/ 5011-12 | D) THE PUNJAB STATE BOARD OF TECHNICAL EDUCATION &
CHANDI/2022 INDUSTRIAL TRAINING
5 ITA 620/ 2012-13 | [D] THE PUNJAB STATE BOARD OF TECHNICAL EDUCATION &
CHANDI/2022 INDUSTRIAL TRAINING
; ITA 621/ 5013-14 | (D] THE PUNJAB STATE BOARD OF TECHNICAL EDUCATION &
CHANDI/2022 INDUSTRIAL TRAINING
p ITA 847/ 5018-2019 | /A THE DAD COOPERATIVE AGRI MULTIPURPOSE SOCIETY LIMITED
CHANDI/2025 LUDHIANA
i ITA 1264/ 5020-21 | [A] THE DAD COOPERATIVE AGRI MULTIPURPOSE SOCIETY LIMITED,
CHANDI/2025 LUDHIANA
6 It 1057 2017-18 | [A] MANGALDEEP EXP
CHANDI/2025 ORTS & MARKETING PVT, LTD.
TTA 1276/
7 | cHANDIj2025 | 202223 |[A]ROYAL ESTATE GROUP, CHANDIGARH
ITA 1277/
8 CHANDI/2025 2023-24 | [A] ROYAL ESTATE GROUP, CHANDIGARH
TTA 1342/ ]
9 CHANDI/2025 2007-08 | [A] PUNJAB CHEMICAS & CROP PROTECTION LTD.
TTA 1343/ )
10| cHaNDy2025 | 201213 | [A] PUNJAB CHEMICALS & CROP PROTECTION LTD.
ITA 1344/ ]
11| coanpifaoas | 201314 | [A] PUNJAB CHEMICALS & CROP PROTECTION LTD.
ITA 1345/
12| Canpipzs | 201516 | [A] PUNIAB CHEMICALS & CROP PROTECTION LTD.
18 | ol ARE 2016-17 | [A] PUNJAB CHEMICALS & CROP PROTECTION LTD
CHANDI/2025 :
TTA 1423/ ]
14 | GianDij202s | 202223 | [A] TARUN SHARMA
ITA 1426/ ” I —
15| CHANDI2025 | 2019-20 |[A]SPAN MOTELS
ITA 1430/ : MAN AHMADIYYA
16 | qianpr20s | 201819 |[D]SADR AN
ITA 1437/
: M STEEL CASTINGS PRIVATE LIMITED
7| cranorzozs | 20190 [A] WARYA
ITA 19/ NCIS SER SOCIETY
18 | cHANDI/2026 A | La1STERA
- ITA 28/ 2026.2027 | [A] THE ANTI CORRUPTION CRIME PREVENTION COMMUNITY
CHANDI/2026 ORIENTED POLICING SOCIETY
5 ITA 29/ 7026.2027 | [A] THE ANTI CORRUPTION CRIME PREVENTION COMMUNITY
CHANDI/2026 ORIENTED POLICING SOCIETY
ITA 34/
’ NA STATE BHARAT SCOUTS A
2| panpyaozs | 202627 |[A] THE HARYA ND GUIDES
ITA 39/
- NGH GREWAL
2| cuanpiaozs | 20%6-27 | [A]SARDAR MAHINDER SING CHARITABLE TRUST
Assistant Registrar

%26. 04:26 pm
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF B BENCH FOR 09-APRIL-2026 (THURSDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A$:r:rt. Assessee Name Remarks
. SA 22/ 501112 | [A] PARAM PITA SHAH SATNAMII EDUCATIONAL AND WELFARE
CHANDI/2026 SOCIETY
5 SA 23/ 5012-13 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2026 SOCIETY
" SA 24/ 5013-14 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2026 SOCIETY
. SA 25/ 5014-15 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2026 SOCIETY
g SA 26/ 2015-16 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2026 SOCIETY
. SA 27/ 5016.17 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE ;
CHANDI/2026 SOCIETY
7 SA 28/ 2018-19 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2026 SOCIETY
" ITA 1008/ 5011-12 | [A] PARAM PITA SHAH SATNAMII EDUCATIONAL AND WELFARE
CHANDI/2024 SOCIETY
o ITA 1009/ 2012-13 | [A]M/S PARAM PTTA SHAH SATNAM JT EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
- ITA 1010/ 501314 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
31 ITA 1011/ 5014-15 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
- ITA 1012/ 5015-16 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
- ITA 1013/ 5016.17 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
ya ITA 1014/ 5018.19 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
ITA 610/ ]
15| cuanpy2022 | 201819 | [A] PAREXEL INTERNATIONAL SERVICES INDIA PRIVATE LIMITED
ITA 314/ ]
16| canpy2022 | 201718 | [A] PAREXEL INTERNATIONAL SERVICES INDIA PRIVATE LIMITED
ITA 434/ ]
17| cHanpI/2025 | 201314 | [A] RAVINDER KAUR
ITA 568/ ]
18| HANDI/2025 | 20232024 [A] TRAVEL MAZE
19| _ ITA66Y/ 2023-24 | [A] TIBETAN NATIONAL SPORTS ASSOCIATION
CHANDI/2025
ITA 1284/
20| iaNDy/2025 | 202122 | [A]S.M. HOTELS, CHANDIGARH
ITA 1285/
21| aNDY/2025 | 202223 | [A] S.M. HOTELS, CHANDIGARH
ITA 1286/
22| anpij025 | 2023-24 | [A]S.M. HOTELS, CHANDIGARH
2

25-03-2026, 04:26 pm
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CAUSE LIST OF B BENCH FOR 09-APRIL-2026 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

- WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number AYS:::-t- Assessee Name Remarks
ITA 1424/ ]
23| cranpr/2025 | 2019-20 | [A] SATISH KUMAR
ITA 1440/ ]
24| cpaNDY2025 | 202122 | [A]SATISH KUMAR
ITA 1441/ ]
25| cHaNDI/2025 | 2017-18 |[A] VIVEK MALHOTRA
26| cyanpisgas | 201415 | [A] PEC UNIVERSITY OF TECHNOLOGY PENSION FUND TRUST
CHANDI/2025
ITA 1446/ ]
27 CHANDI/2025 | 2014-15 | [A] SATISH KUMAR
ITA 1447/ ]
28 | cHanDI/2025 | 201516 | [A] SATISH KUMAR
ITA 1448/ ]
E CHANDI/2025 | 2016717 |[A] SATISH KUMAR
ITA 1449/ .
L30 CHANDI/2025 | 2017-18 |[A] SATISH KUMAR
ITA 1450/ ]
31| cHANDI/2025 | 201819 |[A]SATISH KUMAR
32 s 2026-2027 | [A] SHREE GOW RAKSHNI SABHA REGD. LUDHIANA
CHANDI/2026 :
2 peis 2026-2027 | [A] SHREE GOW RAKSHNI SABHA REGD. LUDHIANA
CHANDI/2026

Assistant Registrar|
ar-2026
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' INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
;__-_____'_‘_——-—-——___

CAUSE LIST OF SMC BENCH FOR 06-APRIL-2026 (MONDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A\s,::'rt' Assessee Name Remarks
ITA 1040/ )
1| cHaNDI2025 | 2017-18 | [A] SATISH KUMAR KAUSHAL
ITA 1061/ ]
2 | cHANDI2025 | 2019-20 | [D] GURMEET KAUR
ITA 1192/ ]
3| cHANDI2025 | 2019-20 | [A] RAKESH KOCHHAR
ITA 1303/ ]
* | cHANDI2025 | 2013-14 | [A] PRONTOS PRIVATE LIMITED
ITA 1617/ ]
> | cHANDI2025 | 2009-10 | [A] JAGIIT KAUR
6 o 2011-12 | [A] NARESH KUMAR PROP. YASHODA KHAL BHANDAR
| CHANDI/2025 .

1,38

Assistant Registrar
-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 07-APRIL-2026 (TUESDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Srl | Appeal Number Ag:rrt. Assessee Name Remarks
1 CHrméf/g%’ZS 2017-18 | [A] VINAY S/O SH. SILAKRAM

2 CHIISJI}%ZO 2011-12 | [A] SHRI BALWINDER SINGH

3 crlrméff%lzs 2017-18 | [A] HIMANSHU KWATRA

4 crméﬁ}/zs 2023-24 | [A] RITA RANI

5 Cﬂﬁéfﬁfzs 2013-14 | [D] PUNEET ARORA & SONS (HUF)
6 Cﬂﬁéffz‘gﬁ 2011-12 | [A] KULWANT SINGH

7 CHrArESIG/IZ%KZS 2020-21 | [A] AMARJIT SINGH

8 CHmoﬁ%zs 2013-14 | [A] GURBACHAN SINGH

9 CHIAFSDSI?%ZS 2011-12 | [A] JOGA SINGH

i

Assistant Registrar,
r-2026|
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 08-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Srl | Appeal Number Ag::’rt ) Assessee Name Remarks
1 CHLTIS‘DEE%Z 4 | 201213 | [A] LIAQAT ALI

2 Crméf/i%{% 2019-20 | [A] SOHAN LAL

3 camozr?%zs 2017-18 | [A] ADD RAM

4 CHTI?DGI?%H 2016-17 | [A] KARAMIIT SINGH THROUGH HIS LEGAL HEIR

5 CHI:nTDBIE(Ist 2017-18 | [A] SAURABH BANSAL, LUDHIANA

6 CHmDEEz?éz 4 | 2012-13 | [A] HARI SINGH

Assistant Registrar
-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 09-APRIL-2026 (THURSDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
mt.
Srl | Appeal Number AiZar Assessee Name Remarks
ITA 1034/ )
1 CHANDI/2025 2019-2020 | [A] CHANCHAL SINGH, LUDHIANA
ITA 1039/ »
2 CHANDI/2025 2019-20 | [A] ARCHANA GUPTA, LUDHIANA
ITA 1234/ !
3 CHANDI/2024 2021-22 | [A] MR. KARAN BANSAL
ITA 1460/ )
4 CHANDI/2025 2018-19 | [A] M/S DHULL EARTH MOVERS COMPANY
ITA 1461/ )
_5 CHANDI/2025 2012-13 | [A] LAKHVINDER SINGH L
6 ITA 472/ 2019-20 [A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICES
CHANDI/2025 SOCIETY LIMITED, PALAMPUR
5 ITA 473/ 2015-16 [A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICE
CHANDI/2025 SOCIETY LIMITED
8 ITA 474/ 2016-17 | [A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICE
CHANDI/2025 SOCIETY LIMITED, PALAMPUR
ITA 918/ Y
9 CHANDI/2025 2015-2016 | [A] GURSEWAK SINGH
el

2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
MISCELLANEOUS APPLICATIONS
FOR 07-APRIL-2026 (TUESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Assmt. TO
Sri Appeal Number Year Assessee Bench Author
1 MA | 34 |CHANDI|2025| 2014-15 |[D] SH. R.P. KAPUR B LK/IM
2 MA | 124 |CHANDI| 2025 |2017-2018|[A] BANGA HOSPITALS PRIVATE LIMITED A LK/ImM
3 MA | 126 |[CHANDI| 2025 | 2013-14 |[D] S.M. SEHGAL FOUNDATION B LK/IM
4 MA | 134 |[CHANDI| 2025 | 2018-19 |[A] GPG CATTLE FEED PVT. LTD. A LK/IM

Assis'é}(t\egistrar

=2026



INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
MISCELLANEOUS APPLICATIONS
FOR 08-APRIL-2026 (WEDNESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Assmt. TO
Sri Appeal Number Year Assessee Bench Lirthor

MA

38

SR (W — [L% M/S WORLDWIDE IMMIGRATION CONSULTANCY SERVICES \ 5 \ _ \

Assist%gistrar

32 _35-Mar-2026
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INCOME TAX APPELLAEIB_I_MAL,._QHANDIG_ARH
CAUSE LIST OF
MISCELLANEOUS APPLICATIONS
FOR 09-APRIL-2026 (THURSDAY)
BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
MISCELLANEOQUS APPLICATIONS o
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing,
Assmt. ' TO

Srl Appeal Number Year Assessee Bench Author
MA | 75 |CHANDI| 2025 |2018-19 [D] M/S KAILASH ICE AND COLD STORAGE SMC LK/IM

2 MA | 80 |CHANDI| 2025 |2019-20 [D] SH. SUBHASH JINDAL SMC LK/IM

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
TO
Srl Appeal Number Ai::‘rt‘ Assessee Bench Author
1 | MA | 24 |CHANDI| 2025 [2011-12|[A] M/S JIMMI RESORTS PVT. LTD, A LK/IM

Assistant Registrar
%5—"3:—2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
MISCELLANEOUS APPLICATIONS
FOR 10-APRIL-2026 (FRIDAY)

BEFORE SHRI RAJPAL YADAV, VICE PRESIDENT
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 1
Webex ID for Court No. 1: 2513 936 4523 Password 12345 for Hybrid/Virtual Hearing.
Assmt. TO
Srl ' Appeal Number Year Assessee Bench Author
1 | MA [ 110 [cHANDI| 2025 [2014-15][D] M/S STYLAM INDUSTRIES LTD. B | RY/vP

Assistant Registrar
r-2026



